JI TEM NO 84 REG STRAR COURT. 1 SECTI ON 1|

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRIM NAL APPEAL NO(s). 1068 OF 2006
BEFORE THE REG STRAR H. B. PRABHAKARA SASTRY
KAI LASH GOUR & ORS Appel I ant (s)
VERSUS

STATE OF ASSAM Respondent ( s)
(Wth office report)

Dat e: 05/08/2011 This Appeal was called on for hearing today.

For Appell ant(s)
M. Abhijit Sengupta, Adv.

For Respondent (s)
M. Navnit Kumar, Adv.
M S Cor porate Law G oup, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Learned counsel for the respondent alone is present.

Regi stry to process t he matt er for pre-final
heari ng.

Li st again on 14.9. 2011.

( H. B. PRABHAKARA SASTRY)
REG STRAR

rd



